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Central Administrative Tribunal
Calcutta Bench ]

<

‘OA Neo.722 of 1997

- Present : Hen'hle Mri B, Purkayastha, Judicial Member

Ajit Kr, Chakraborty
VSo
Unien of India & Ors.

Fer the Applicant : Nene

Fer the Respendents :

Heafd on ¢ 30-4-98 - | Date of Judgement : 30-4-98

ORDER

Nene appears en behalf of the applicant and it is feund

frem the erder sheet that en last three consecutive dates they

~ did not appear’s Se, application is dismissed fer defbult;
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( B4 Purkayastha )
Member(J)



